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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORT-
ANCE.

(i) RePoRTED rTiING Wy NAcA HOETILES
ON PAssmNGER Tramw

ot fw g (A7) 0 e
", & al e oy weew ¥ frer
“rag w9 & war w1 eqty femrat
F—H3 Y qrar AT wgr ar, W
AgEg—-uYC WA ¥ g fw ag
WA ¥ oF v £ —

“arm et g 29 TR,
1965 %I quTeT @1 0 & 27 uy
HATLY ATE T A seTT AT &
qfommersr @i safwdi # T
g€ aar az s =fer www g

Shri Daji (Indore): I risze on a point
of order.

The question wag riphtly addressed
to the Minister of Defence and if you
transfer it to the Minister of Railways,
the whole complexion, the whole
slant, the whole purpose of the ques-
tion is defeated. The idea is not that
the Railway property was damaged;
the idea is to focus the intensity and
gravity of the situation arising out of
the mction of Naga hogtiles. It is a
defence problem and not a railway
problem,

Shri Hari Vishnug EKamath (Hosh-
angabad): I had sent a request earlier
that it would be helpful if the Prime
Minister and the Home Minister were
present in the House. At least one
of them should be present, because it
is not a purely rallway matler,

Mr. Speaker: The hon. Defence
Minister iz here, and I would request
him s&lsc to answer any questions that
might relate to him.
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“The Naga hostiles gpened rifle
and rocket fire on the train from
both sides of the track™.
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The Minister of Defence (Shrl ¥. B,
Chavan): My information ig that so
far the report js not confirmed that
rockets were used in this case. There
is no confirmed information about
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Sbri Y. B. Chavan: The 1G. and
other people are making inquiries, and
we shall have to know from them.
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Bhri 8. M. Banerjee (Kanpur): T
would like to know whether it is a
fact that the hostile acts of these rebel
Nagas are on the increase even after
assurance given by the Prim= Minister
that he will have talks with the rebel
leaders. I want to know whether it
will be made clear that the Govern-
ment or the Prime Minister will not
%alk with the rebel Nagas unless they
gave a clear assurance that they will
not indulge in these sabotaging ac-
tivities,

The Prime Minister und Min-
ister of Atomic Energy (Shrl
Lal Bahadur Shastri): They had
earlier given an assurance, but
as I have said, there is a small
section which does not seem to agree
to the termg of the agreement, what-
ever we might call it, arrived at.
There are some people who have
defled it. But I dp not think that I
should refuse to meet them. I have

agreed to meet them, and I think I
should do so. But these ctivities,
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whatever they do, have to be effec-
tively checked as far as jt is possible
for us and for Government to do.

Shrimati Jyotama Chanda (Cachar):
In view of the fact that frequent firing
is going on In these areas on the rail-
way track or trains, may I know whe-
ther Government propose to clear the
jungle to a depth of one mile on either
side of the railway track, as had been
assured by the then Railway Minister
two years ago? He said that he would
have it cleared, but it seemg it has
not been cleared. Also will people be

rehabilitated on both sides of the
track . . .

Mr. Speaker: The questi has
come,

Shrimati Jyotsna Chanda: Whether
Government will rehabilitate people on
those areas to give security to the
railway track and trains and also
whether they propose to give bullet-
proof stecl vans to the RMS employees
and engine drivers?

Mr. Speaker: The question is finish-
ed? T am glad.

Dr. Ram Bobhag Singh: This is a
good proposal and it has been acted
upon also in some parts. But as I
said earlier, the line goes via Assam
territory at Dimapur, and also near
Diphu it does touch Nagaland. On
the right gide while going towards
Tinsukia, this territory is near the
boundary of Nagaland. The Assam
Government has got zome of the areas
cleared. This has been pointed out to
both Governments, but in certain parts
there does exist some dense forest.
We will again draw their attention
to this. But the difficulty ig also
there in other areas.

Shrimatl Jyotsna Chanda rose—-

Mr. Speaker: Even if the hon.
lady Member is not satisfied with all
what has been said, she cannot be
allowed another question.

Shri Harl Vishon KEamath: Have
reports been received that these Naga
hostiles who indulge in such nefarious
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activities are armed and traineq in
these activities as well as in guerilla
warfare in Fast Pakistan and under
Chinese trainers? If so, in spite of
such blatant violations of the truce,
to what end are the triangular talks
between the Chlef Minister of Assam,
a British missionary who is a friend
of the hostile Naga leader Mr. Phiro,
and the Jivandani Sarvodaya leader,
Shri Jaya Prakash Narayan directed?

Bhri Bibhwil Mishra (Motihari): He
was your leeder.

Shri Hari Vishnu Kamath: There is
silence on the Tressury Benches!

Shri Lal Bahadur Shastri: Of
course, the report to which reference
has been made by Shri Kamath is all
right ag far as we know. I cannot
say about the Chinese giving the
training, but about East Pakistan, our
reports are also the same. The effort
of the peace mission has been to bring
about some kind of a settlement which
would enforce or which may lead to
the Nagn hostiles agrecing to function
peacefully, angd if possible, co-operate
with the Government there. This
effort there will continue,

Ehri Harl Vishnu Kamath: Does Dr.
Shilu Ao agree?

Shri Lal Bahadur Shastri: Dr. Shilu
Ao also completely agrees with it

Whenever an extension has been
given or has been suggested, we have
always consulted Shri Shilu Ao, and
Shri Shilu Ao feels that we should
atil]l try to maintain peace there, and
he has some hope. At least last time
when he was here, he had definite
hopea that thege talks would end in
fruitful results, but | cannot say.
The incidents which have recently
taken ploce do cause some ghxiety to
us, no doubt. -

Shri P, C. Borooah (Sibsagar): Can
she Government assure that there will
by wo stoppage of night running of
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trains on account of these sporadic
firings from Naga hostiles meant only
to paralyse the transport system of
that State?

Dr. Ram Subhag Singh: Actually,
the trains were stopped prior to
August last year and we made
arrang for r ing the trains
in night time also. We ciin catepori-
cally say that we are nof going to be
deterred by thig incidenf. We are
putting up search light pilot trains te
patrol the track, and we will also be
strengthening our patrols by a special
emergency force as well as military
people to see that no untoward inei-
dent recurg there. The trains will
be running as they have been running.

Shri A. P. Shmrma (Buxat): The
firing is reported to have been re-
sorted to at 3.20 in the broad day light
afternoon near Dhansiri station. May
I know how far the jungle is from the
station area, and how long the Gov-
ernment will take to clear these
Nagas from the jungle area near
about this station?

Dr. Ram Subhag Simgh: This inci-
dent, as 1 said, took place near the
signal post, and the Nagas were about
100 yards from the track. As 1 said
earlier, we will be drawing the atten-
tion of both the Nagaland and Assam
Governments to clear the jungle, be-
cause that js a proposal which we
think will help the railways a lot m
improving such requirements im
future, and 1 suppose they will clear
the jungle, but that jungle is not onty
at that place. One incident bad oc-
curred last year near Amguri, and
the distance is quite long, more tham
100 miles, and so it will take some
time, 1If we get that jungle cleared
near Dhansiri it will not take much
time, but anyway we shall try.

Sbrimati Renuks Barkatakj (Bar-
peta): He has given wrong informa-
tion to the House. The Northeast
Frootier reilway track does net go
through Nogaland. .



5433 Firing on
Mr, Bpeaker: We concede that ghe
knows much more about the Nagas!

Shrimati Renuka Barkataki: No,
Sir. Let me clear it. People will feel
that the track is vulnerable because
it goes through Nagaland. It is not
running  through Nagaland. The
Minister should clarify that Nagas are
attacking our traing in Assam's terri-
tory. Now let me put my question.

In view of the fact that this rail-
way track is the only lifeline connect-
ing Gauhati and Dibrugerh and the
fact that this line is connecting not
only Gauhati and Dibrugarh but all
the strategic areas in northeast Asgam
and the fact that this strategic line
cannot be left to ‘be made vulnerable
by the hostile Nagas. Doeg the
Government propose to accept the
suggestion of the Assam Government
which is also a lohg-standing demand
of the public of Assam that an alter-
native rail track should be laid from
Goalpara to Dibrugarh on the banks
of the Brahmaputra linking all the
sub-divisional headquarters on the
southern side to remove the danger of
disruption to the defence of our
borders?

Pr, Bam Bubhag Singh: As you may
recall . . . (Interruptions).

Mr. Speaker: I am helpless when
the lady is speaking.

Dr. Ram Sobbag Singh: I had said
in my reply to the first supplementary
that the track passed through the
territory of Assam ... (Interrup-
tions).

Mr. Bpeaker: The only thing that
she wants to know is whether an
alternative track will be laid,

Dr. Ram Subhag Singh: I want to
clarify that. It ig the responsibility
of both the Government of India and
much more that of the Assam Govern-
ment to protect the railway track
properly because it iz thelr law and
order problem and therefore they
should discharge their duty first and
net ask for the second track at the
same time, Of course we will con-

AGRAHAYANA 13, 1887 (SAKA) a train by Naga 5434

hostiles (C.A.)

sider that and that will be consider-
ed. But this thing must be done first
by the Government and she should
emphasise upon her State Govern-
ment this if she is so very particular.

Shrimati Renuka Barkataki: What
about the alternative route?

Mr. Speaker: Answers will be givem
when she sits down.,

Shri U M. Trivedl (Mandsaur):
Has the Government now decided ts
take as firm an attitude as it did im
August last towards Pskistan and
completely liquidate the Naga hostiles
and their leader Phizo?

Shri Lal Bahadur Shasiri: There
could be mo comparison between tha
two, between the attack and the
aggression by Pakistan and our harmd-
ling of the Nagnland problem. Naga-
lang is part of ndia and the Nagaland
people are the citizeng of India. Buk
wherever it is posasible we will deal
with the situation effectively. Side
by side as has been stated before we
would like to continue the talks.

Shri P. K. Deo (Kalahandi); Even
though de jure there is a government
functioning under the Constitution, de
facto it is not. May I know how long
will Indians be exposed to firing by
trigger happy Naga hostiles and do
the Government propose to expedite
these talks so that there would be
permanent peace restored in that part
of India?

Shri Lal Bahadur Shastrl: I hope
that the talks will be expedited.

Shri KErishnapal Singh (Jales r):
May I know whether patrols are not
provided in thesp trains? If they
had been provided with patrols, #®
could have prevented quite a pumbwr
of lives of the unfortunate clizen<
being lost. Will all the trains at least
in future be provided with patrols?

Dr. Ram Subhag Singh: Patrol was
provided even for this train; it is
being provided for a long time. Even
on this train, there were 15 armed
special emergency force personnel as
well ag military personnel—8 ASFF
and 7 milltary personnel, all armed.
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Shri M. L. Jadhav (Malegaon): Is
it correct to say that the Naga hosules
are intruding into the State of Asjam?

Dr, Ram Snbhag Simgh: They came
into Assam and fired.
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“The Chief Minister of Nage-
land warned the underground
Nagas against violaiion of peuce
terms and appealed to the people
to exercise their influence m
favour of permanent peace.”
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RE: CALLING ATTENTION NOTICE
(Query)

Mr., Speaker: 1 have admitted an-
other Calling Attention Notice which
refers to the concentration of Pakis-
tani Army with heavy artillery and
tanks in the Barmer sector of
Rajasthan.

Shri 8, M. Banerjee (Kanpur): I
have to say something.

Mr, Speaker: I have not called upom
anyone now.

8hri Nath Pal (Rajapur): Since you
referred to the notice, we want #o
have some information.

Mr. Speaker: Either the answer can
be placed on the Table of the House
or, if Members want to put questions,
then I will take it up at quarter t»
five,
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